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made. I do not 1 are the time to thank
Members i) dividually, who have
extended supp »rt to my Resolu-"*»n. My
only appe, 1 is that, this Re-eclution
should be ] assed unanimous-

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAM ). The question
if: 4
"This House is of opinion \‘hat the

Central and State Governments should
make cor jerted efforts to Implement the sc
mine for environmental improvement of
urban slums in a ten year time schedule ao
that the entire slum t opulation of the
country totalling .bout 30 million is
«overed and th; family planning
programme in th< slum areas is also
accelerated side >y sidej'

The motion was adopted: "

THE VICE-CH MRMAN (SHRI
DINESH GOSWAILV I). Now wg will
t*ke up the Callin Attention Motion
because there is his rdly any time left.
We are not going t the other Resolution.

Is there any Spec al Mention or any-
thing? That will ' e after the Calling
Attention.

~SHRI NARAS] ~GHA PRASAD
NANDA; I have W) Special Mentions.

THE VICE-C1 AIRMAN (SHRI
DINESH GOSWA: II; : That will be
*iien up after th (Jailing Attention.

REFERENCE TO ACCIDENT TO A
NOIDA S TAFF BUS
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Nt g fag WO (390
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MR. DEPUTY CHAIRMAN: 1t is
Mjesible to make any statement? We are
going to the Calling Attention Motion.

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
BINGH); 1Itis5 o'clock Kid  to-'
morrow i, a holiday.

MR. DEPUTY CHAIRMAN:  All
right. Let him make enquiries into it.

SHRI SUNDER SINGH BHAN-
DARI; Can you give an assurance?

MR. DEPUTY CHAIRMAN; H, will
make enquiries into the incident a» to
what hag happened.

SHRI SUNDER SINGH BHAN-
DARIL: When will they report to the
House? Will it be possible to report by 6
o'clock, if it is possible?

MR. DEPUTY CHAIRMAN: If it li
not possible today, it may be any day.

SHRI SUNDER SINGH BHAN-
DARI; It ia very near Delhi.

MR. DEPUTY CHAIRMAN: If it is
possible today they will do it. otherwise
they will do it next day. Shrimati Kanak
Mukherjee.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE—

Reported collapse of fly-over under
construction In connection with
ASIAD, at Sewa Nagar—Defence
Colony in South Delhi, causing injury

to 25 labourers—contd.

SHRIMATI KANAK MUKHERJEE:
Sir, the collapsa of fly-over near the
Asian Games site is not a simple
accident. It is a great calamity.

fly-over

MR. DEPUTY CHAIRMAN; Order
please.

SHRIMATI KANAK MUKHERIJEE;
It ia a scandal for the whole nation. The
prestige of our country in organising the
Asian Game* has been lowered because
this accident exposes the extreme
corruption and the greed of the vested
circles, particularly nurtured by the
Government

itself. After that accident we 5
P.M. are not sure whether only 24

men and wamen labourers were
injured and we are not sure also whether
any dead bodies would be found after all
the debris is cleared.

MR. DEPUTY CHAHiMAN: Thera is
no dead body.

SHRIMATI KANAK MUKHERIJEE:
Moreover, I' was shocked to know from a
news item in the Statesman that the
police behaved in a fishy and funny way
when reporters went to the hospital. What
they wanted to hide, we do not know.
What games are going on behind the
Asian Games, I do not know. Only a part
of it has been exposed through this
accident.

We have now come to know thl it was
under the railways. The rail ways passed
it over to th NPCC, thl NPCC gave it to ,
contractor and th” contractor gave it for
sub-contractj We know these things but
we do nos know how to find the
culprit and punish him. We know that
all those are by-products of  the
Government at the Centre. So we want
the Goy-ernment and the Ministry
themselves to tell us about this.

Th”se are my simple questions; Is the
Government going to set up a judicial
inquiry into the accident? Secondly, has
the Government recei-



